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INTRODUCTION 

I, the Chairman of the Estimates Committee having been authori-
sed by the Committee to submit the Report on their behalf, present 
this Ninety-first Report on action taken by Government on the recom-
mendations contained in the 41st Report of the Estimates Committee 
(Fourth Lok Sabha) on the Ministry of Food), Agriculture, Communi-
ty Development and Cooperation (Department of Agriculture)-
Centra) Institute of Fisheries Operatives, Ernakulam. 

2. The 41st Report of the Estimates Committee (Fourth Lok 
Sabha) was presented to the Lok Sabha on the 3rd April, 1968. Re-
plies indicating action taken on the various recommendations contain-
ed in the Report were furnished by Government on the 7th February, 
1969. The Study Group 'E' of the Estimates Committee (1968-69) con-
sidered the replies recieved from the Ministry on the 13th March, 
1969. The draft Report was adopted by the Committee on the 24th 
April, 1969. 

3. The Report has ben devided into the following chapters:-
I. Report; 

II. Recommendations that have been accepted by Government; 
and 

III. Recommendations which ~he Committee do not desire to 
pursue in view of the Government's reply. 

4. An analysis of the action taken by Government on the recom-
mendations contained in the 41st Report of the Estimates Committee 
(Fourth Lok Sabha) is given in Apendix to this Report. It would be 
observed therefrom that out of 23 recommendations made in the saId 
Report, 18 recommendations, i.e. 78.26 per cent, have been accepted 
by Government. The Committee do not desire to pursue five I'ecom-
mendations, i.e. 21.74 per cent, in view of Government's replies. 

NEW DELHI; 
Mau, 31, 1969. --_._------
Jyaistha 10, 1891 (S). 

(vii) 

M. THIRUMALA RAO, 
Chairman, 

Estimates Committee. 



CHAPTER I 
REPORT 

The Estimates Committee are glad to observe that the recommen-
dations contained in their 41st Report (Fourth Lok Sabha) on the 
Ministry of Food, Agriculture, Community Development and Co-
-operation (Department of Agriculture)-Central Institute of Fish-
-eries Operatives, Ernakulam, have been replied to by Government 
in time and generally to their satisfaction. 

The Committee desire that further information on the progress 
made in the implementation of some of the recommendations ma, 
be furnished to the Committee . 

. • 101 (Ail) .LS--2 



CHAPTER II' 

RECOMMENDATIONS THAT HAVE BEEN ACCEPTED BY 
GOVERNMENT 

Recommendation (Serial No.1) Para No. 1.9 

The Committee note that the Central Institute of Fisheries 
Operatives has been set up to provide institutional training to opera-
tives at various levels of skills in fishing navigation, boat-building, 
marine engineering, etc. The Committee hope that the Institute 
when fully developed would be in a position to satisfy the growing 
demands of various categories of operatives required for the fishery 
industry in the coming years. The Committee would stress the need 
for maintaining close coordination with the Central Institute of 
Fisheries Education at Bombay which gives composite training to 
administrative personnel of higher categories in a large number of 
fields pertaining to fisheries. These two Institutes as well as the 
State Training Institutes should be in a position to meet the man-
power requirements of the developing fishery industry. 

Reply of Govemment 

The position is being constantly reviewed to ensure that the 
capacity of the units of the Institute is co-related with the growing 
demand for various categories of operatives. 

Coordination between the two Institutions could be In (i) part-
time lectures, (ii) use of facilities for practical instruction to the 
extent required and (iii) organisation of field trips. Instructions 
have been issued to the Institutions that facilities at their disposal, 
either by way of expertise in specialised fields or speCialised equip-
ments or facilities shOUld be placed at the disposal of trainees of 
other Institutes in appropriate cases and that arrangements of this 
nature should be worked out wherever feasible. 

[M;niBtry of Food, Agriculture, C.D & C, D.M. No. 'i'. 24-24/68-
Fy. (Ins«.), dated the 7th February, 1969]. 

Beeommendation (Serial No.2) Paras Nos. 2.19, 2.20 and 2.21 

2.19. The Estimates Committee note that the Committee on Fish-
eries Education had given the revised assessment of technical per-
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sonnel for fisheries required to be trained by 1966 in its report 
published in August, 1969. As against 150 Skippers, Master Fisher-
men, Mates, etc. for large and medium vessels, 50 Gear Technicians 
.and 100 Engine Drivers, the Institute could train only 59 Fishing 
Mates, 49 Engine Drivers and 19 Gear Technicians by the end of the 
Third Five Year Plan period. The Committee feel that had the 
Government acted promptly to set up the Central Institute of Fish-
eries Operatives on the basis of the recommendation made by the 
Committee on Fisheries Education in 1959, facilities could have been 
created much earlier for imparting training to the various categories 
of technical personnel required for fisheries development. As mat-
ters stand, the Institute was set up in 1963 and is confronted with 
a big gap between the requirement and the availability of technical 
personne1. An all-out effort has, therefore, to be made to bridge 
the gap so that the fisheries development plans are not hampered. 

2.20. The Committee note that 500 Boat-Building Foremen, 100 
Teacher Trainees and 250 Shore Mechanics would be required. by 
1970-71 but the Institute would not be in a position to meet this re-
quirement in full even after creating additional facilities by way of 
new Sub-Stations. They are also un-happy to note that this Insti-
tute would not be able to train any Marine Engineers even by 
1970-71 although 50 Marine Engineers WOUld, according to the Minis-
try, be required by then. The Committee, however, are glad to 
note that the target for training Skippers, Engine Drivers (Class I) 
and Radio Telephone Operators would be exceeded by 1970-71 after 
additional training facilities are created by that time. 

2.21. The Committee would suggest that a more realistic assess-
ment of the training requirements of the various categories of 
technical personnel required during the next five years be made and 
• phased programme drawn up for augmentin.g the training facilities 
in the Institute as well as in the Sub-Stations which are proposed to 
be set up, so that there is no fUrther shortfall in the number of 
trained personnel by the end of 1972-73. 

Reply of Government 
2.19. The delay in setting up the Central Institute of Fisheries 

Operatives was due to the difficulties in obtaining the services of • 
suitable Expert. This Expert arrived in India in January, 1962 and 
his report was' received by the Government in April, 1962. On his 
recommendation, the Institute was set up in July. 1963. 

In order to bridge the gap between the requirements of trained 
Operatives and the present intake capacity, it is proposed to streng. 
then and augment the intalce capacity at the Central Institute of 
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Fisheries Operatives at Ernakulam and Madras and also to establish 
additional centres, if required, during the Fourth Five Year Plan 
period. 

2.20. The extent of availability of trained personnel is being perio-
dically assessed against the actual requirements and all possible 
measures will be taken to ensure availability of trained operatives 
for the implementation of the development programme. 

2.21. The suggestion has been noted for compliance. The State 
Governments have already been requested to intimate the training 
requirements during the Fourth Five Year Plan. The plans will be 
considered and finalised in consultation with them. 

[Ministry of Food, Agriculture, CD & C O.M. No. F. 24-24/68-
Fy. (l~tt.) dated the 7th February, 1969]. 

Recommendation (Serial No.4) Para No. 2.3. 

The Committee note that the duration of the training course in 
the various training centres under the State Governments varies 
from State to State extending from 4, months to 10 months. They 
suggest, therefore, that the need for having uniformity in the dura-
tion as well as the courses of training should be emphasised on 
various State Governments so as to avoid different levels of eftlclency 
amongst the personnel trained in different State centres. 

Reply of Government 

The Ministry accepts the suggestion that the need for having 
uniformity in the duration as well as the courses of training should 
be impressed on various State Governments, so as to avoid different 
levels of efficiency amongst the personnel trained in different State 
centres. 

The Government of India have already set up a Committee con-
Sisting of State and Central Government offtcials to examine sub-
stantially the same points suggested by the Estimates Committee and 
make suitable recommendations. It js proposed to advise the State 
Governments on the subject suitably in the light of the recommen-
dations of this Committee which are expected to be received shortly. 

[Minilttry of Food, Agrilculture, CD & C O.M. No. F. 24-24/88-
Fy. (lnstt.) dated the 7th February, 1969]. 
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Recommendation (Serial No.5) Para No. 2.40 

The Committee recommend that the Ministry should review the 
position regartiing expansion of training facilities both at the 
Fisheries Training Centres in the States and in the Central Insti-
tute of Fisheries Operatives and its Sub-Stations so as to have a 
co-ordinated approach in the matter. If the intention of the 
Ministry is that the training facilities for larger vessels should be 
concentrated in the Central Institute and its Sub-Stations, this 
should be clearly pointed out to the State Governments concerneti 
10 that there· is no duplication of training facilities. Moreover, 
keeping in view the need to train up the personnel estimated to 
meet the needs of fisheries development anticipated, the Ministry 
should carry out expansion in the training facilities for Fisheries 
Operatives ensuring at the same time that the maximum utilisation 
is matie of the existing facilities in· the various centres and the 
Institute and its Sub-Stations. 

Reply of Government 

A re-assessment of the overall requirements of trained person-
nel is being made to meet the reqUirements of trained personnel 
during the Fourth Plan at the State Centres as well as the Central 
Institutes. While examining the man-power requirements for the 
Fourth Plan, it is also proposed to include necessary schemes for 
expanding the capacity of the State }I~isheries Training Centres .md 
for Central Institutions. It is the intention of the Ministry to con-
centrate all training facilities for larger vessels at the Central In-
stitute of Fisheries Operatives antt its Sub-Stations. This has been 
clearly pointed out to the State Governments. 

Keeping in view the need to train up the personnel estimated to 
meet the needs of the fisheries development anticipated, maximum 
utilisation will be made of the existing facilities in the various cen-
tres and' the Institute and its Sub-Stations. 

[Mi'nistrJl of Food, Agrilculture, CD & C O.M. No. F. 24-24/68-
Fy. (lnstt.) dated the 7th February, 1969]. 

Reeommendation (Serial No.6) Para No. 2.41 

The Committee hope that the persons trained in the Fisheries 
Training Centres in the States and in the Central Institute of Fish-
eries Operatives and its Sub-Stations will be gainfully employed in 
tne trade in which they have been trained. 
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Reply of Goverament 

With the rising tempo of mechanisation an~ tN! introduction of 
programmes for introduction of trawlers on a substantial scale it 
is unlikely that there will be any difficulty in trained candidates 
securing gainful employment in this field. 

With a view to watching the progress in the employment of 
trained personnel, the State Governments have been requested 
through a circular, to adopt a system of collecting information 
periotiically from candidates who have completed their training. 
Necessary proformae for the purpose have also been furnished and 
a watch will be kept on the position. 

[MinistTy of Food, Agriculture, CD " C, O.M. No. F. 24-24/68-
Fy(Instt.}, dated the 7th February, 1969]. 

Recommendation (Serial No.7) Para No. 3.3 

The Committee are happy to note that the Institute gives a 
three-month pre~lI1'atory training to the new entrants. They trust 
that this facility will be continued and made a part of the training 
course so that more and more fishermen can take advantage of the 
training imparted at the Institute. 

Reply of Government 

The Ministry agrees with the observation of the Estimates Com-
mittee that the facility of a three-month preparatory training to the 
new entrants shouM be continued as part of the training course. I~ 
is hoped that more and more fishermen will take advantage of the 
training imparted at the Institute. 

[Ministry of Food, Agriculture, CD " C, O.M. No. F. 24-24/68-
Fy (Instt.), dated the 7th February, 1969]. 

CoDlJl1ellts of the Committee 

A report may be sent after a year of the total intake of flshermen. 

Recommendation (Serial No.8) Pu. No. 3.4 

The Committee agree with the observations of Mr. Hans Tambs-
Lyche, a Norwegian Fisheries Training Expert, who prepared the 
Project Report on the establishment of the Institute that the stu-
dents at the Operatives Training Institute should be recruited from 
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among the fishermen ami as far as Master Fishermen, Engine Driv-
.ers and Gear Technicians are concerned, that would rather be a 
necessity. They would urge that while admitting candidates prefer-
ence should be given to young ftshe~en having background educa-
tion upto 8th standard. The States may be requested to give wide 
publicity through fisheries schools about the facilities for training 
available at the Institute. 

Reply of Government 

To give effect to this Recommendation, it has been provided in 
the relevant regulations that preference should be given to persons 
having about 5 years' experience of marine fishing involving the 
use of mechanised or non-mechanised boats. 

The States have been addressed to give wide publicity through 
Fisheries Schools about the facilities for training in marine opera-
tives courses available at the Institute. 

[Ministry Of FOOd, AgricuZtu.re, C.D & C, O.M. No. F. 24-24/68-
Fy (Instt.), dated the 7th Fe'brua:ry, 1969]. 

COMMENTS OF THE COMMlTl'EE 

Fi.gures of fishermen enrolled may be supplied after a year. 
Recommendation (Serial No.9) Para No. 3.7 

While the Committee are gla'd to note that the Institute has .start-
ed training courses for Shore Mechanics and Radio Telephone Ope-
rators, they fail to understand why it could not be possible for the 
Institute to ascertain well in advance the finn requirements for such 
personnel from the States before finaliSing arrangements for starting 
the courses. They hope that the Institute would ensure that the 
intake capacity for these two categories of personnel is fully utilised. 

Reply of Government 
The arrangements for starting the courses were ftnaliseti on the 

basis of an overall assessment of the requirements of trained person-
nel made by the Committee on Fisheries Education and subsequent-
ly approved with some modifications by the Central Board of Fish-
eries. 

Steps are being taken to see that the intake capacity for those 
two categories of personnel at the Institute is fully utilised'. 

[Minlst'J'y of Food, Agricu.ltu.re, CD It C, O.M. No. F. 24-24/68-
Fy (Imtt.), dated the 7th February, 1969]. 
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Comments of the Committee 
A report may be sent" after a year. 

Recommendation (Serial No. 10) Para No. 3.16 

The Committee note that the Ministry of Transport has not ac-
eepte\:! the suggestion with regard to modifications in ~he Rules and. 
Regulations applicable to Motorised Fishing Vessels, 1959 on the 
ground that "relaxations will, however, be considered if any difficul-
ties are experienced and exemption granted in suitable cases." The 
Committee do not know whether the Skippers and owner& of 
vessels concerned are aware of the decision of the Mimstry of Trans-
port as otherwise it is unlikely that they will seek relaxation. 

Reply of Government 

Owners of fiShing vessels which require relaxations are the Deep 
Sea Fishing Organisation of the Central Government, State Govern-
ments and a few commercial organisations, and they are all aware 
of the need for obtaining relaxation from the Ministry of Transport. 
In fact, Mis. New India Fisheries Ltd. as also one or two firms in 
Cochin and the Orissa Fisheries Development Corporation had actu-
ally applied to the Mercantile Marine Department for such relaxa-
tions. 

[Ministry of Food, Agriculture, CD & C, O.M. No. F. 24-24/6&--
Fy. (Instt.) , dated the 7th February, 1969]. 

Recommendation (Serial No. 12) Paras Nos. a.26 and :1.27 

The Committee note that the present syllabii for various courses 
conducted at the Institute were drawn up in 1964. They would sug-
gest that the syllabii may be reviewe\:! periodically in the light of 
the experience gained. The first such review may be conducted in 
] 969 and thereafter on a quinquennial basis. 

The Committee would also suggest that this review may be un-
dertaken by a Study Team which should include representatives of 
State Governments, the Mercantile Marine Department, the in~ustry 
and other interests engaged in the development of flshery industry. 

Reply of Govemment 
The Recommendation is accepted. Necessary action is being 

taken to set up a Review Committee on the lines suggested by the" 
Committee. 
[Ministry of Food, A gricutture , CD & C, O.M. No. F. 24-24/68-

1'1/. (lnstt.), dated the 7th February, 1969]. 
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Beeommendation (Serial No. 14) Para No. 3." 
The Committee note that the present Teacher-Student ratio iD 

the Institute is satisfactory. This shoul~ be maintained. 

Reply of Government 

The Director of the Institute has been requested to review the 
ratio periodically so as to ensure that the presen\ Teacher-Student 
ratio is maintained. .. . . 

[Ministry of Food, Agriculture, CD & C, O.M. No. F. 24-24/68-
Fy (Imtt.), dated· the 7th February, 1969]. 

Recommendation (Serial No. 15) Para No. 3.~ 

While agreeing that, in view of the specialised nature of training 
and equipment etc. the cost per student may Dot be considered very 
high, the Committee. would like to point out that if the training capa-
city at the Institute is fully utilised the cost per trainee can be fur-
ther reduced. They would also urge the Ministry to work out a 
formula for determining the cost of training per trainee at the Insti-
tute. 

Reply of Govemment 

The Ministry agree with the suggestion that the cost per trainee 
can be further brought down with utilisation of the capacity. 

The question of increasing the number of candidates has been 
taken up with the State Governments. A cost per trainee formula 
which would be suitable for maintaining a watch on the economic· 
utilisation of the facilities provided by the Institute is being work-
ed out in consultation with the Director of the Institute. 

[Ministry of Food, Agriculture, C.D & C, O.M. No. F. 24-24/68-
Fy (Instt.), dated the 7th February, 1969]. 

Recommendation (Serial No. 16) Para No. 3.49 

The Committee trust the position with regard to the rate of sti-
pends will be reviewed in the near future in consultation with States 
as the rate was fixed long ago and needs revision in view of the-
Ti~in~ cost of livi",-r ..... ""ailing in the country. 
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Reply of Government 

The recommendation is accepted and the question of revision of 
'the stipends is being examined in consultation with the State Gov-
··ernments. 

{Ministry of Food, Agricultu.re, CD &; C, O.M. No. F. 24-24/68-
Fy. (lnstt.) dated the 7th February, 1969]. 

Recommendation (Serial No. 18) Para No. 4.8 

The Committee are glad to note that rules for the recruitment 
and promotion of majority of Class I and Class II posts have been 
finalised and rules for other posts are being finalised in consulta. 
tion with the Union Public Service COmmission/Ministry of Home 
Mairs etC. They trust that the rules relating to the other posts 
will be finalised without delay and it will be possible for the org3ni-
sation to recruit suitable persons and fill up the vacant posts of 
gazetted officers early. 

Reply of Government 

The recruitment rules for the remaining Class I and Class IT 
posts have also since been finalised. The rules for the Class In 
posts, except those relating to crew of vessels, have also been finalis-
ed. The rules relating to the crew are being finalised in consulta-
tion with the Ministry of Home Affairs. 

[Ministry of Food, Agriculture, CD & C, O.M. No. F. 24-24/68-
Fy. (lnstt.) dated the 7th Febru.ary, 1969]. 

Reco~eDdation (Serial No. 19) Para No. 4.8 

The Committee hope that the non-gazetted posts which have 
since been cleared for recruitment will be filled up shortly. The 
Committee need hardly emphasise that keeping a large number of 
posts vacant especially in training Institutes is detrimental to the 
interests of the Institute itself as the training programme is upset 
thereby delaying the entire training programme. 

Reply of Government 

The Government agree with the observation made by the Esti-
mates Committee. All the non-gazetted posts in the Central Insti-
tute of Fisheries Operatives have since been filled up except the posts 
of Wireless Operator and Attender. A post of Wireless Supervisor 



II 

in a higher grade has been sanctioned in place of the post of Wire-
less Operator. Steps are being taken to fill the two posts of Wire-
less Supervisor and Attender as early as possible. 

IMinistry of Food, Agriculture, CD & C O.M. No. Jl. 24-24/68-
Fy. (Instt.) dated the 7th February,. 1969]. 

Recommendation (Serial No. 21) Para No. 4.11 

Since the Central Institute of Fisheries Operatives is the lead-
ing Institution for training Operatives of various skills required 
by the developing fishery industry of the country, it is desirable that 
it should publish its own annual report. The Committee hope that 
the Ministry will ensure the publication of an annual report begin-
'ning from the next financial year. 

Reply of Government 

The Ministry accepts the recommendation. The annual reports 
,of the Institute will be published with effect from the financial year 
1968-69. 

{Ministry of Food, Agriculture, CD & C, O.M. No. F. 24-24/68-
Fy. (Instt.) dated the 7th February, 1969]. 

Recomm:endation (Serial No. 22) Para No. 4.13 

The Committee feel that the working of any Organisation or 
training institute needs to be evaluated at certain intervals. They 
suggest that a review of the functioning of the Institute may be 
made after the financial year 1968-69. Thereafter an evaluation of 
the working of the Institute may. be made on a quinquennial basis 
on the lines suggested ,by the Estimates Committee in para 9 of their 
76th Report on the Ministry of Food, Agriculture, Community Deve-
lopment and Cooperation (Department of Agriculture) Indian Agri-
,cultural Research Institute, New Delhi. 

Reply of Govemment 

The recommenda~ion that a review of the functioning of the Insti-
tute may be made after the financial year 1968-69 and that a quin-
quennial evaluation may be conducted thereafter is accepted. Steps 
will be taken accordingly. 

[Ministry of Food, AgriCulture, CD & C O.M. No. ~'. 24-24/68-
Fy. (Instt.) dated the 7th February, 1969]. 
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Beeolitmendation (Serial No. 23) Para No. 5.1! 

The Committee note that year after year there have been large 
savings. They also note that in 1966-67 the acquisition of a new 
fishing vessel was put oft and the two Swedish vessels for which 
provision of Rs. 26 lakhs was made in the Capital Account for the-
year 1967-68 are likely to be recejved only in August/September, 
1968. This clearly indicates lack of advance planning. The Com-
mittee would stress the need for a more realistic financial planning 
80 that dis-proportionate savings are avoided in future. 

Reply of Government 

The Committee's observations are noted. In making budgetary 
provisions a careful evaluation is being made with reference to the 
stage of progress against various schemes and consequent require-
ment of funds. . 

[Mtnist1'y of Food, Agrilcu.lture, CD & C O.M. No. F. 24-24/68-
Fy. (In.stt.) elated the 7th February, 1969). 



CHAPTER m 
RECOMMENDATIONS WHICH THE COMMITTEE DO NOT 
DESIRE TO PURSUE IN VIEW OF THE GOVERNMENT'S REPLY 

Recommendation (Serial No.3) Para No. 2.34 

The Committee are surprised that no undertaking had been given 
by the State Gsvernments regarding the. actual number of persons 
they would depute for training to the Sub-Stations of the Central 
Institute of Fisheries Operatives. It is also surprising that no firm 
and reliable assessment had been made with regard to the require-
ments of the private sector before setting up the Institute and the 
Sub-Stations. The Comniittee need hardly point out that without 
proper assessment of the number of trainees that were expected 
to be trained in the Institute and its Sub-Stations, the basis of asses&-
ment adopted by Government is likely to prove incorrect and may, 
therefore, affect the programme of training of the various categories 
.of personnel. The method adopted in assessing the requirements of 
the private industry also appears to the Conunittee to be a round-
.about one. The Ministry should have obtained specific figures from 
·the associations or representatives of the industry concerned in the 
various regions of the country so that an integrated plan for train-
ing could be drawn up and implemented. 

Reply of Government 

The assessments of the overall training requirements under the 
different courses conducted at Central Institute of Fisheries Opera-
1:ives were made on the basis of the number of fishing vessels to be 
commissioned during a Five Year period, which were discussed at a 
meeting of the Central Board of Fisheries attended by the represen-
tatives of State Governments and the industry. A more specific 
assessment was obviated by the fact that the Tequirement of per-
-sonnel in the private sector depended on several factors over which 
the private sector had no control. There were restrictions on im-
ports of fishing vessels and interest in utilizing indigenous ship-
building yards for fishing vessels had not yet de.veloped. It was 
accordingly necessary for the Government to plan ahead for train-
ing of personnel with reference to the over-all p1an of introduction 
of deep sea fishing vessels to implement which efforts were being 
made in several directions (e.g. the I.B.R.D. Project, organizing of 
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the indigenous ship-building industry for construction of fiwng 
vessels. schemes for import etc.) 

In regard to admissions, there has been a progressive trend in 
the utilisation of the intake capacity of the Institute. Further, the 
existence of training facilities at the Institute has served as an in-
centive to fishing interests to get more people trained. The position 
is being carefully watched with a view to regulating the extent of 
facilities provided in each course with reference to demand. 

[Ministry of Food, AgrilcuUure, CD & C O.M. No. F. 24-24,/68-
Fy. (Instt.) dated the 7th February, 1969]. 

Recommendation (Serial No. 11) Para No. 3.21 

The Committee are surprised that no specific requirements of 
the Teachers from the States to be trained in the Institute during. 
each year appears to have been ascertained. On the other hand 
when the course was starteti in April, 1967 on an ad hoc basiS, only 
3 trainees were trained as teachers at the special request of the con-
cerned State Governments. In these circumstances the Committee 
are doubtful whether it will be possible for the Institute to have 
even 10 candidates for the Teachers Training Course. They would 
like this matter to be specifically taken up with the State Govern-
ments and thereafter a review of the scheme made in arder to see 
if it woultl be worthwhile to continue the course. 

Reply of Government 

The State Governments have been addressed with regard to their 
programme of expansion of the fishermen's training centres,!the num-
ber of candidates to be trained for their Institutes and the phasing 
of the programme of training in the Central Institute of FisherieS' 
Operatives. Some of the State Governments have since worked out 
their plans an~ have indicated the phasing of the training program-
me. The matter is being further pursued. 

[Ministry of Food, AgrVculture, CD " C O.M. No. F. 24-24/68-
Fy. (lnstt.) dated the 7th February, 1969]. 

Comments of the Committee 

The result of the review may be communicated to the Commit-
tee in due course. 



I,S 

RecommeD4ation (Serial No. 13) Para No. 3.34 

The Committee are unhappy to note that the intake capacity for 
various courses conducted at the Institute has not been fully utilised: 
ever since the inception of the Institute. Considering the present 
requirements of fisheries personnel for the developmental activities 
of the fishery industry the Committee cannot over-emphasise the 
need for fuller utilisation of the capacity. They suggest the Minis-
try may examine this matter alongwith their proposals for setting 
up additional training units and for strengthening the Central In-
stitute of Fisheries Operatives, Ernakulam anti take suitable reme-
dial measures in consultation with the State Governments and the' 
Fishery Industry. 

Reply of Government 

The State Governments have been requested to send adequate' 
number of suitable candidates in batches fOf training at the Central 
Institute of Fisheries Operatives so as to meet the requirements of 
personnel for operating the large fishing vessels proposed to be 
intro\iuced during the Fourth Five Year Plan. 

The private industry also has been requested to send candidates· 
to meet their demands of personnel for fishing vessels which they 
propose to introcktee. 

[Ministry of Food, Agriculture, CD & C, O.M. No. F. 24-24/68-
Fy. (Instt.) dated the 7th February, 1969]. 

Comments of the Committee 

A statement showing the admissions in each course as against 
the intake capacity tiuring 1969 may be furnished to the Committee. 
in due course. 

Recommendation (Serial No. 17) Para No. 3.59 

While agreeing that the Institute needs vessels equipped with. 
special type of equipment required for training in all prinCipal me-
thods of fishing, fish findings navigation and seamanship, the Com-
mittee are not convinced of the need to acquire new vessels exclu-
sively for the Institute. The Committee are of the view that 
arrangements could have been made with the State Governments 
and other fisheries institution& for fitting their vessels with the re-
quired type of equipment when required. They suggest that future-
reqUirements of vessels for this institute as also for other fisheries 
institutions of the Government of India should be carefully exa-
mined in order to avoid large-scale expenditure, wherever feasible. 
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Reply of Govenuneat 

The need for training vessels speCifically attached to the Institute 
.has been carefully reviewed in the light of the observations of. the 
Committee. The two units of the Institute have a total annual capa-
city of 100 trainees in the categories of fishing second han'ds and en-
.gine drivers. The institutionalized training of fishing second hands 
and engine drivers is for fifteen months. During this period they 
are required to be given theoretical as well as practical training. 
This period of training is required to be supplemented by "sea-going 
time" of 36 to 42 months in the case of fishing 3econd hands and a 
corresponding period which has not yet been finalized by the Mer-
cantile Marine Department for engine drivers of fishing vessels . 
. During this period the operatives are required to work on board ves-
sels of speCified sizes. It is only after this period of "sea-going time" 
has been completed that they are treated as duly qualified. 

Vessels of the Indo-Norwegian Project, Deep Sea Fishing station, 
State Governments etc. can be ma'de use of for giving trainees the 
necessary facilities for "sea-going time". With the acquisition of the 
fi7' vessels now under construction this programme will be facilitat-
oed. Regarding the period of institutionalized training, however, the 
~ftlciency of training at the Institute would be seriously, affected Ull-

less an adequate number of vessels is readily available to the Insti-
tute. Accomm~ation on fishing vessels is limited and when they 
undertake fishing operations they are required to be manned by the. 
full complement of crew. ,The trainees would have to be split up 
into smaller batches. This would create diftlculties in regard to 
instructors. Training vessels are fitted with various types of costly 
eqUipment. Fishing vessels and survey vessels are fitted only with 
the types of equipment required for the particular programme of 
each vessel. Training programmes would have to be dovetailed 
with fishing or survey programmes of the Institutes and other orga-
nizations. Immediate practical demonstration of subjects os and 
when they are taken up for theoretical instruction 'Woultl be difft-
i:ult unless the Institute has an adequate number of its own vessels. 
It is in this context that the allotment of training vessels to the 
units of the Institute has been regarded as a 1)seful and necessary 
facility for the important programme of training of operatives. In 
addition to the Swedish vessels which have been gifted under an ni\:i 
agreement it was proposed to allot one fifty seven feet vessel each 
to the Emakulam and Madras units. This proposal win be carefully 
'reviewed in the light of the Committee's observations. As stat~ 
-earlier, it is proposed to provide for "sea-going time" in vessels other 
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than those belonging to the proJect. The need for additional \'essels 
will be carefully assessed in this context and with due regartl to the 
number of trainees at the units, the number which can be efticiently 
trained on the Swedish and existing vessels during the period of in-
stitutionalized training, the number of efficient vessels readily avail-
able to the Institute and details of the training programme. 

[Mi.nistry of Food., Agriculture, CD & C, O.M. No. F. 24-24/68-
Fy. (Instt.) , dated the 7th February, 1969]. 

Reeom:mendation (Serial No. 20) Para No. 4.9 

The Committee hope that the suggestion of tile Director of. the 
Institute for the enhancement of pay scales so as to attract suitable 
caillllidates will be considered at the appropriate time so that there 
is no dearth of suitable persons for purposes of imparting training 
to the trainees for Fisheries Operatives. 

Reply of Government 

An analysis of recruitment results in the course of recent recruit-
ments to a large number of posts in the Institute is being matle 
with a view to identifying the subjects/posts in which difticulty haE 
been experienced in obtaining fully qualified and suitable personnel 
This analysis will be taken into consideration when there Is a suit· 
able opportunity for review of pay-scales. 

[Mi.nist711 of Food, Agriculture, CD & C, O.M. No. F. 24-24/68-
Fy. (Instt.), dated the 7th February, 1969] 

NEW DELm:; 
Dated the 31st Ma.y, 1969. 

Jyaistha 10, 1891 (Saka). 

M. THIRUMALA RAO, 
Chainncft, 

E,timates Committee. 
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APPENDIX 
(Vide Intr~'ducuon) 

AnalyJis of the ac'ion talun by GOf)B1'tlmMt on W recommendluion 
contained in the 41St Report of the Estimates Committee 

(Fourth Lok Sabha': 

T "tal number of Reccmmendations 23 

Recommendations that have been accepted by 
GovC1'mnent (vide recommendations at 51. Nos. 

,-I, 2, 4 to 10, 12, 14 to 16, 18, 19, 21 til 23) 
Number 18 
Percentage to total 78 .26% 
Recommendations which the Committee do not 
desire to pursue in view of Government's reply 
(vide recommendations lit 51. NO.3. II, 13, 17 
and 20) 

Number 5 

Pecentage to tutal 21 '74% 

18 
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